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(d) the measures taken by Government to address this issue?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) to (d) The Ministry of Corporate Affairs has
informed that as per second proviso to sub-section (1) of section 149 of the Companies
Act, 2013 provide that prescribed class of companies shall have at least one women
director. As per Rule 3 of Companies (Appointment and Qualification of Directors)
Rules 2014, every listed company and every other public company having paid up
share capital of ¥ 100 crore or more or having turnover of ¥ 300 crore or more is

required to appoint at least one women director.

Out of total 7849 listed companies, 5807 companies have appointed women
Directors (as on 28.03.2016). Similarly, out of 7756 listed companies, 5784 companies
have appointed women Directors (as on 31.01.2017). This shows the increasing trend
in percentage.

AWCs in urban areas

1755. SHRI BHUPENDER YADAYV: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) the details of Anganwadi Centres (AWCs) constructed/being constructed in
urban areas during the last three years, State/UT-wise;

(b) the budget allocated for their construction, State/UT-wise;, and
(¢) whether these AWCs are housed in rented buildings or Government properties?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) and (b) Details of number of AWC buildings
approved for construction State/UT-wise including urban arcas and funds released
therefor during last three years including urban areas are given in Statement-I
(See below). The details of AWC buildings approved for construction under MGNREGA
and funds released therefor during 2015-16 and 2016-17 are given in Statement-II
(See below).

(b) Out of 12.45 lakh AWCs reported, 4.15 lakh AWC buildings are rented and
the remaining AWC buildings are housed in Government/Community buildings. The
details are given in Statement-III.



Statement-1

Details of number of AWC Buildings approved/funds released and funds allocated for Construction of AWCs including
urban areas during 2013-14 and 2016-17 upto 28.02.2017

(} in lackh)

SI.  State Construction of Released in Ist Released in 2nd Construction of Released in

No AWCs (Unit instalment instalment (50% AWCs (Unit Ist instalment
Approved in (50% of Gol of Gol share) Approved in (50% of Gol
APIP)-2013-14 Share) 2014-15 APIP)-2016-17 Share

2013-14 for construction 2016-17

1 2 3 4 5 6 7

1. Andhra Pradesh 3218 5430.38 3149.80 0 0.00

2. Bihar 2915 4919.06 0.00 0 0.00

3. Chhattisgarh 1600 2700.00 2700.00 0 0.00

4. Goa 8 13.50 13.50 12 16.20

5. Gujarat 1658 2797.88 2797.87 0 0.00

6. Haryana 1500 2531.25 0.00 0 0.00

7.  Himachal Pradesh 160 270.00 270.00 0 0.00

8. Jammu and Kashmir 0 0.00 0.00 0 0.00

9. Jharkhand 1222 2062.13 0.00 0 0.00
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1 2 3 4 5 6 7
27. Lakshadweep 0 0.00 0.00 0 0.00
28.  Arunachal Pradesh 0 0.00 1570.13 0 0.00
29.  Assam 5000 10125.00 0.00 0 0.00
30. Manipur 1000 2025.00 2025.00 1000 2025.00
31. Meghalaya 500 1012.50 1012.5 0 0.00
32. Mizoram 61 123.53 123.53 0 0.00
33, Nagaland 0 0.00 0.00 0 0.00
34.  Sikkim 0 0.00 0.00 0 0.00
35. Tripura 307 621.68 621.68 0 0.00

ToTaL 44709 77764.39 33978.52 2362 3391.20
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Details of number of AWC Buildings

Statement-11

approved/ funds released and funds allocated for Construction of AWC
buildings including urban Areas under MNREGA during 2015-16 and 2016-17

(} in lackh)
S1.  State Construction of AWC  Funds released Number AWC buildings Funds released under
No. buildings under in 1st instalment for which fund has been ICDS for construction
MNREGA (Unit 2015-16 released 2016-17 of Anganwadi Buildings
Approved) 2015-16 (till 28.02.2017) 2016-17 (tll 28.02.17)
1 2 3 4 5 6
1.  Andhra Pradesh 2628 1576.80 2628 3153.60
2. Bihar 0 0.00 6000 7200.00
3. Chhattisgarh 2000 1200.00 2000 2400.00
4. Gujarat 0 0.00 250 300.00
5. Haryana 0 0.00 375 450.00
6. Himachal Pradesh 0 0.00 90 162.00
7. Jammu and Kashmir 0 0.00 500 900.00
8. Jharkhand 4000 2400.00 5000 6000.00
9. Karnataka 0 0.00 2432 2918.40
10. Kerala 0 0.00 720 864.00
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1 2 3 4 5 6

11. Madhya Pradesh 5000 3000.00 7000 8400.00
12. Maharashtra 4908 2944 .30 1000 1200.00
13.  Odisha 5000 3000.00 4500 5400.00
14.  Punjab 0 0.00 1000 1200.00
15. Rajasthan 1385 831.00 2000 2400.00
16. Tamil Nadu 0 0.00 2500 3000.00
17. Telangana 1000 600.00 1064 1276.80
18. Uttarakhand 0 0.00 1500 2700.00
19. Uttar Pradesh 3020 1812.00 10759 12910.80
20. West Bengal 0 0.00 6212 7454.40
21. Assam 1000 900.00 1000 1800.00
22. Meghalaya 0 0.00 790 1422.00
23.  Mizoram 0 0.00 172 309.60
24,  Sikkim 0 0.00 103 185.40

TotaL 29941 18264.60 59595 74007.00
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Statement-I111

Details of per cent AWC running from pucca, kuccha, rented, own

and other premises as on 31.12.2016

Category of Building Type of Building
Kutcha Pucca Total

Total AWCs reporting 1245642
Government Own Building 289 383221 383510
- Rented

AWWs/AWHs House 25462 60851 86313

Others 164443 164124 328567
- Community

School 5538 257938 263476

Panchayat 3152 59533 62685

Others 33811 76923 110734

Open Space 7255 3102 10357

ToTaL 239950 1005692 1245642
Total AWCs reporting 1245642
- Government Own Building 0.02% 30.76% 30.78%
- Rented

AWWs/AWHs House 2.04% 4.89% 6.93%

Others 13.20% 13.18% 26.38%
- Community

School 0.45% 20.71% 21.16%

Panchayat 0.25% 4.78% 5.03%

Others 2.71% 6.18% 8.89%

Open Space 0.58% 0.25% 0.83%

TotaL 19.25% 80.75% 100.00%




